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qEF TREEH i ST A
g

T feeett, 17 7awa<, 2025

T3, 5216(37).—Fr2 17T TLHTL T, TEIT TMEET AfATR=rT, 1956 (1956 F7 48) (5 zad T TeTq 3
AT F T AT ) T &7 3F T ITATT (1) F FeT AT FT T2 AT TEHTL F TSF Tagd 3T TSTHRT FATAT
FT ATIG=AT FEAT FAT. 4025(37) ATEE 02/09/2025, ST AT F TSI, STETLTO, 90 ||, @0 3, ITET (i) &
THRTIAT AT T2 off, FRT TeT T2 57 & Hg orer § TP TTHRT G947 14637 (AT=7iST arsard | aTef @ve) &
festre 6.1 102.000 & .. 142.357 % ¥ TE TSR F AT (ST FA/ET OF F a9, AR,
AT, THYA ¥ TATAT & (o0 IH ATILAAT & IUTa5 A =1 # ey qfF #1 o7 F2 & o1+ ey i
ooy i off

ST I ATIGHAT FT T I ATAIH AT g7 3F At ITTT (3) F T arra 20/09/2025 T “shr-S”
e ‘ST ATERY ST A TR AT T O

ST TEH TTSTHT F7 7T 3T F qgd quaraid § s Araf I 7al g 8,
ST FerH AT ° 36 srferferare 7 ey 39 i ITLTT (1) F ATELT |, Feal T Tt ol o1 R T

TT;

7658 GI/2025 (1)
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T ST, el FLATL, TAH TTIEHTLT il I [VAIE TTH BT ST 92 3 3I<h AT T 12T 35 ol ITLTT
(1) BT Y& oIfRFAT &1 AT F2d g0, Tg =0T FcdT § o6 S =1 § [A+Ee 9 &1 @i w=@ee & forg
oo T ST =TT

T o, Feald TEHIY, I ATAHIH ol T 3T il ST (2) % AL H Tg =J90IT Fal g & =
SATEEEAT o TSI § TH9A 9T, I AGGAT § (AATe GH 9t Bl § 76 g e iea® & 8 Hea i TR
# AT g1 SITustt |

AT
HET TR ST % WK Forer & TEHT Tt 9647 1464 (ATgeist arsare F a1t @ve) % Rwmre st 102.000 &

.Y, 142.357 F T sroier it ST el TL=AT AiRa eroraT ST e fAawm

TS T ATH: T T4 St 1 AT Fgie

EALED I AT I F7 w || T wEh|| g A e || s Raas =ieat v am

e (FFAT F)

1 2 3 4 5 6

T T ATH: a1

T T ATH: ST

1 103/8/1 GEil st 0.005|[fA=ftaTe ST YgeTe ST 7
T ATSSIT FAATHE T TEATR
STTHACT gHAdaTs T TgaTs

2 104/2 GEEARF EIEIE K] 0.017||emrerehr=r

3 128/29/1/1/1/1/1/1/1/1||fF=T [GLEE] 0.009|[zf=tw ter foar =g, 4/190

(9/190) FeraTateg foar TR 5/190
4 128/34/1/1/1/2, 140, ||fAstt RIEGIPED 0.0223||FEUHHTY FTETT LA g
145/34 REUCAEIE

5 144/7 EEL GIEE] 0.001||fera=rfiig fiar a==fie

6 316/14/1 BEL EIEE 0.021 |[Traeasy, arera fEig foar
STLATA,
REEIEGIED

7 316/15 [GELl [BLEK] 0.082|[z= T foaT e

8 316/17/1 [REL [GIEE] 0.029|[qrTaTs, qaTaTs, JRATaTs,
SFITATE T ATLAT, THEAET,
SUSEIEEAENIEIECIE]

9 316/21 [GELl Bl 0.0202|[zwmrafars foar TrweTe

10 319 AT afaf=a 0.007 ||erTerehtar

11 357/3/1 [GEl BlEE] 0.034||[wrgeTer foar T

12 397/111 EEil it 0.027||$=gTeTer foaT 8o
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13 ||397/2/1/1 [GIEE] 0.005|(@reaTe, FgaTer fIaT g, TeATarTs
IRELCEE

14 397/2/1/2 RIEEIRET 0.015||=frweft T =tgr qat =t
NEC-ACIEIGE

15 397/2/2 RIEEIPED 0.014|[7Tg =T fuar TrHea=y

16 88/5/6/1 AraTE 0.005|[sraerer &g foar =7 &g

T T ATH: AHATS

17 178/5/1/1/1/1/1/1 it 0.1015|[sreer foraT sisearer fEear
1015/2129

18 178/5/1/1/1/1/1/1 BIEE] 0.064|[FTeuraTs afa Fwearere fgear
16/2129, W=ftas udt e iy
T2TT 16/2129, ATAS TS TAT
A BT 16/2129, daTHEg
T Qe fReaT 16/2129
178/5/1/1/1/1/1/1 (16/2129)

UEEIIC A CCEIEY

19 89/3 [GLEE] 0.02|[wrg= fag foar wreE™

UEEIEICARRIEE

20 278/11/2/1 IR 0.003|[=raTer foraT srarer Arera=

21 278/21, 310/278/21 RIEGURED 0.002|[=aTe faaT wfEg
278/21/1

22 278/3/1, 301/278/3 [BlEK] 0.01|[RTTaTe ut gHix &g
278/3/1/1

23 ||278/8/4/1/1/2, RIEEIRET 0.0013|[fr=w |18 T o FAW 918

301/278/11/4 278/8/4/1/1/2/1
24 40/3, 118/3 [BLEE] 0.002|[SHerFATT TOaT Fo07 FHT
Total 0.5173

[®T. . NHAI/RO(MP)/Sandalpur-Badi/LLA/2023/3D2]

o ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 17th November, 2025

S.0. 5216(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4025 Dated:02/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule




4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of National Highways No. 146B (Shahganj bypass end to Bari section) in the stretch of land from design Km. 102.000
to Km. 135.200 in the district of SEHORE in the state of MADHYA PRADESH.

And whereas the substance of the said notification has been published in news paper “Free-Press” and
“Dainik Bhaskar” both on dated 20/09/2025 ; under sub-section (3) of section 3A of the said Act;

Whereas no objection under Section 3-C has been made to the Competent Authority within the period
specified therein;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the National Highways
No. 146B (Shahganj bypass end to Bari section) in the stretch of land from design Km. 102.000 to Km. 135.200
in the district of SEHORE in the state of MADHYA PRADESH.

State: MADHYA PRADESH District: SEHORE
SI. No. || Survey/Plot Number || Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6
Taluk: Budhni
Village: Dobi
1 103/8/1 Private Unirrigated 0.005|[Mishribai widow
Prahlad Hiralal Man
Phool Bhaiji Karan

Singh Son Prahlad
Jamvati Hemvatibai

daughter Prahlad
2 104/2 Government Unirrigated 0.017||Government
3 128/29/1/1/1/1/1/1/1/1 ||Private Irrigated 0.009|[Hari Om Chauhan Son
(9/190) Phool Singh 4/190,
Balwan Singhs Son
Devi Kishan 5/190
4 128/34/1/1/1/2, 140, Private Commercial 0.0223(|Krishnakumar
145/34 Chauhan Shyamsingh
Chauhan Son
Chattulal
5 144/7 Private Irrigated 0.001{|Shival Singh Son

Nanhe Singh

6 316/14/1 Private Irrigated 0.021{|Ramswaroop, Narayan
Singh Son Babulal,
Chandabai, Tarabai,
Bhuriyabai, Sudhabai
Son Babulal

7 316/15 Private Irrigated 0.082|[Deviram Son Balaram
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316/17/1

Private

Irrigated

0.029

Tarabai, Sudhabai,
Bhuriyabai, Chandabai
daughters Babulal,
Ramswaroop,
Narayansingh Son
Babulal

316/21

Private

Irrigated

0.0202

Hargovind Son Ramlal

10

319

Government

Unirrigated

0.007

Government

11

357/3/1

Private

Irrigated

0.034

Mohanlal Son Gorelal

12

397/1/1

Private

Irrigated

0.027

Bhaiyalal, Son Halku

13

397/2/1/1

Private

Irrigated

0.005

Chhotelal, Nanhelal
Son Halku, Phulawai
Son Halku

14

397/2/1/2

Private

Commercial

0.015

Mrs. Ramkunwar
Chauhan wife Shri
Shailendra Chauhan

15

397/2/2

Private

Commercial

0.014

Rahul Chauhan, Son
Ramswaroop

16

88/5/6/1

Private

Residential

0.005

Akhilesh singh Son
Roop singh

Village: Machhwai

17

178/5/1/1/1/1/1/1

Private

Irrigated

0.1015

Prakash, Son
Shankarlal Part
1015/2129

18

178/5/1/1/1/1/1/1

Private

Irrigated

0.064

Krihanabai Wife
Kanhaiyalal Part
16/2129 Munnibai
Wife Vijay Singh Part
16/2129 Maltibai Wife
Ramratan Part
16/2129 Shaitan Singh
Son Puranlal Part
16/2129
178/5/1/1/1/1/1/1
(16/2129)

Village: K

hitwai

19

89/3

Private

Irrigated

0.02

Mohan Singh, Son
Kaluram

Village: Pipaliya

20

278/11/2/1

Private

Unirrigated

0.003

Santosh Son Avadh
Narayan

21

278/21,310/278/21

Private

Commercial

0.002

Santosh Son Ram
Singh
278/21/1

22

278/3/1,301/278/3

Private

Irrigated

0.01

Gangabai, wife Hamir
Singh
278/3/1/1

23

278/8/4/1/1/2,

Private

Commercial

0.0013

Piyush Sahu Son Raj
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301/278/11/4 Kumar Sahu
278/8/4/1/1/2/1
24 40/3, 118/3 Private Irrigated 0.002|[Umeshkumar Son
Krishna Kumar
Total 0.5173

[F. No. NHAI/RO(MP)/Sandalpur-Badi/LA/2023/3D2]
SHAIKH AMINKHAN, Director
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